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[30 AUG. 1996]
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to Questions

of Dharamshala in West
District as a National
Monument
2581. SHRI S. MUTHU MANI: Will
the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether the century old historical
Dharamshala in West Champaran in
Bihar has been demolished for the
construction of a star hotel on the plot;

(b) whether the Archaeological Survey
of India made any attempt to acquire the
said Dharamshala to declare it as a
national monument;

Declaration
Champaran

(c) if so, the response received from
the concerned authorities; and

{d) whether the Government of Bihar
brought out a notification in March this
year with a proposal to declare the place
as an archaeological site and that in total
violation of the said notification, a hotel

and a marketing complex are being
constructed at the said site?
THE MINISTER OF HUMAN

RESOURCE DEVELOPMENT (SHRI
S. R. BOMMAI): (a) No, Sir.

(b) No, Sir.

(c) Question does not arise.

(d) Yes, Sir.

The Government of Bihar within the
provision of the Bihar  Ancient

Monuments and Archaeological Sites,
Remains and Art Treasure Act, 1976 has
issued preliminary notification declaring

the Dharamshala as a  protected
monument. The Authorities of the
Dharamshala  have taken up the

construction of shopping complex in the
adjoining land. The construction has been
stopped by the District Administration.



